
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DETHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO. 17(ND)1s
cA. No.

SH. M.K, HANJURA
HON'BLE MEMBER (J)

NAME OF THE COMPANY: M/s. Sh. Anand Malani V/s, Darshansons Estate h . Ltd. & ors.

SECTION OF THE COMPANIES ACT: 3971398

ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAT ON 21.09.2016
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ORDER

Ms.samridhiGogiaappearedonbeha|foftheLearnedcounse|forthepetitioner.Learneo

counse|fortherespondentno,6ispresent.Learnedcounse|fortherespondentno.6hasstatedthathe

hasnotreceivedthecopyoftherejoinderasyet.Learnedcounse|forthepetitionersha||providethe

copyoftherejoindertothe|earnedcounse|fortherespondentno.Swithinaperiodofthreedays.

Learned counsel for the respondent no. 2 & 3 has stated that being contesting respondents they have no

objectioninthecaseiftheprayerofthepetitionerisaccepted'Putupon29'092016'onwhichdatethe

learned counsel for the petitioner shall present himself before this Tribunal'
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